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SHRI HUSAIN DALWAI (Maharashtra) : Sir, | associate myself with the matter
raised by Shri Rajmani Patel.
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Adverse impact on ground water in delta region of Tamil

Nadu due to hidrocarbon wells

SHRI TIRUCHI STVA (Tamil Nadu): Sir, the Delta region in Tamil Nadu, comprising
Thanjavur, Thiruvarur and Nagapattinam, is called the granary of Tamil Nadu because of
the agricultural production there. But, for the past few years, because of monsoon failure
and depletion of ground water and lack of water flow in the Cauvery River, the region is
suffering very much and people are quitting agriculture. Sir, agriculture is the largest
employment-generating sector in the country. In this situation, already, the farmers are
suffering. Sir, the farmers are committing suicides. They have very less production and
because of that we are suffering from lack of food. Sir, 1n this situation, the Government of
India is bringing in hydrocarbon wells. They are digging very deep borewells to extract
hydrocarbon. Sir, initially, we used to get ground water at the level of 100 meters or 200
meters. But now, the hydrocarbon borewells go deeper up to the level of 1000 meters or
2000 meters and because of that it has become very difficult to get the ground water as the
level of ground water goes down up to the level of 1000 or 2000 meters, i.e., 3000 feet. So,
the farmers will not be able to get water by way of borewells. Sir, the other thing is that the
space created due to deep digging, the sea water flows into that and the land becomes
sterile and everything becomes very sour. We will not get drinking water, agriculture will
become sterile and, Sir, people are suffering a lot and they have raised hue and cry. Sir,
except ONGC, some private institutions have also asked for permission from Government
of India. Sir, from Villupuram, Cuddalore to Ramanathapuram, there 1s a stretch of 400
kilometers. A human chain was formed by the people to stop this. Sir, this is a very serious
situation. We do not want to be a richer nation; we want to be a healthier nation. It creates
a lot of environmental hazards also. Sir, they say, in the long term, this will cause cancer, it
will affect the kidneys, 1t will affect the heart and it will have an impact on the human life
and on environment also. So, we should not be misconstruing that we are against the
developmental activities. We are for it. Do that. India wants to be indigenous in oil

production. If somewhere n a desert, you explore and extract oil, let it be done in a place
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where people are not living. Here, people are living and we have to be concerned about the
future generation. Agriculture is a very important thread of our nation. In this situation,
Sir, we urge the Government not to give any more permission which has been sought for
hydrocarbon wells and as well as suspend all the activities that are already going on there.

Thank you very much, Sir.

SHRIK R. ARTUNAN (TamiNadu): Sir, I associate myself with the matter raised by
the hon. Member.

SHRIA. VITAYAKUMAR (Tami Nadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATT VIJIL A SATHYANANTH (Tami Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRIR.S. BHARATHI (Tami Nadu): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, I also associate myself with the matter raised by
the hon. Member.

SHRIK K. RAGESH (Kerala): Sir, I also associate myself with the matter raised by the
hon. Member.

SHRI ELAMARAM KAREEM (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATT VANDANA CHAVAN (Maharashtra): Sir, T also associate myself with
the matter raised by the hon. Member.

SHRI PARTAP SINGH BATWA (Punjab): Sir, I also associate myself with the matter
raised by the hon. Member.

DR. NARENDRA JADHAV (Nominated): Sir, I also associate myself with the matter
raised by the hon. Member.
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